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allotment of government residence for a 
period of 5 years was imposed. In 76 cases, 
partial subletting of the government flats was 
found proved. In these 76 cases, penalty of 
debarment from sharing the government flats 
was imposed on the allottees of these flats. 
Action has been initiated in other cases under 
the Rules. 

(e) Yes, Sir. It is permitted under the 
Rules. 

(f) Does not arise. 

Financial   assistance   to   milk   

corporation under operation flood Scheme 

*411. DR. ABRAR AHMED: 

SHRI BEKAL UTSAHI: 

Will the Minister of AGRICULTURE be 

pleased to state: 

(a) whether Government provide financial 
assistance to various milk supply corporations 
under the Operation! Flood Scheme; 

(b) the details of the beneficiaries of this 
scheme during the last three yean, year-wise; 

(c) the number of milk corporations which 
are running at losses; 

(d) wheather some State Government 
have requested the Central Government to 
increase the financial assistance to mini 
mise the losses; 

(e) if so, the details thereof; and 

(f) the reaction of Government thereto? 

THE MINISTER OF AGRICULTURE (SHRI  
BALRAM  JAKHAR):  (a)  and  (b) Under   
Operation   Flood-Ill,   financial   assistance   
is   generally      provided   to   State Dairy   
Cooperative  Federations   being  the 
implementing   agencies   for  the   Operation 
Flood   (OF)  programme.   Gujarat     Dairy 
Development Corporation   (GDDC)  is  the 
only  dairy  corporation  designated  as   an 
implementing agency for the OF Programme 
in four districts of Gujarat, 

 
(c) The cumulative loss of GDDC as on 

31-3-1989 was Rs. 11.86 crores. 

(d) and (e) No proposal has been received 
from GDDC for financial assistance, 

(f) Does not arise. 

Unserviceable  machines in     Govt.  Press, 

Minto Road, New Delhi 

*412. SHRI S. K. T. RAMACHAND-
RAN: Will the Minister of URBAN 
DEVELOPMENT be pleased to state: 

(a) whether it is a fact that certain 
machines installed in 1983 in Government 
Press, Minto Road, have been lying idle; 

(b) if so, the details thereof alongwith the 
reasons therefor; and 

(c) what action Government propose to 
lake in the matter? 

THE MINISTER OF URBAN DEVE-
LOPMENT (SHRIMATI SHEILA KAUL): 
(a) to (c) An ancilliary equipment of 'System-
272' of Monotype U.K., the equipment 
procured in 1983, has only been operating 
intermittently due to1 technical defects which 
the local representatives of the manufacturer; 
have not been able to rectify. As such, it is 
proposed to explore other local sources to get 
the defects rectified. 

Loans sanctioned by HUDCO 

*413. DR. SANJAYA SINH: Will the 
Minister of URBAN DEVELOPMENT be 
pleased to state: 

(a) the amount of loans sanctioned by the 
HUDCO during the last three years, year-wise 
and till date; 

(b) the details of schemes sanctioned 
during the same period, year-wise; and 

(c) whether the HUDCO has been earn 
ing profits during the above period; if so, 
the details, thereof, year.wise? 
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THE MINISTER OF URBAN DEVE-
LOPMENT (SHRIMATI SHEILA KAUL): 
(a) and (b) The year-wise break-up of num- 

ber of schemes and amount of loans sanc-
tioned by HUDCO during the last three yeans 
are given below as reported by them. 

(Rs.   in crores)  

Year No. of Schemes 
sanctioned 

Amount of loans 
sanctioned 

1988-89 755 651.28 

1989-90 844 906.84 

1990-91 1164 1385.89 

TOTAL: 2763 2944.01 

(c) The profit earned by HUDCO during the last three years are as under:—  

Year Profit (Rs. in crores) 

1988-89 17.49 

1989-90 25.51 

1990-91 25.16 

(The figure for 1990-91 alone is the profit after tax) 

Indira  Gandhi National Centre for Arts 

*414.  SHRI MENTAY     P ADMAN A-
BHAM: WiU the Minister    of HUMAN 
RESOURCE DEVELOPMENT be pleased to 
state: 

(a) "what are the activities of the Indira 
Gandhi National Centre for Arts; 

(b) what were the annual allocations for the 
IGNCA during the last three years; and 

(c) what is the monitoring apparatus for 
IGNCA? 

THE MINISTER OF HUMAN'"RE 
SOURCE DEVELOPMENT (SHRI 
ARJUN SINGH); (a) The Indira Gandhi 
National Centre for the Arts encompasses 
all the arts in their dimension of the past 
and present dialogue between India and 

cognate cultures and other' discipline* of 
science and philosophy and the continual 
interplay of the rural and the urban, the oral 
and the textual. The activities Of the Centre 
are carried out through the following four 
Academic Divisions: (1) Kala Nidhi; (2) Kala 
Kosa; (3) Janapada Sam-pada; and (4) Kala 
Darsna. The specific activities of each one of 
these Divisions are as follows:— 

(1) Kala Nidhi:Establishment of a 
Reference Library of multi-media collec 
tions for the purpose of researcr in 
humanities and the arts; a computerised 
National Information System and Data 

Bank on arts, humanities and cultural 
heritage; and cultural archicves on 
collections of eminent scholars, artists. 
musicians, dancers, sculptors, etc; 

(2) Kala Kosa: Programme of re 
search on fundamental terminology re- 


